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/
RESUME OF WORK DONE BY LOK SABHA DURING THE
FOURTEENTH SESSION OF THIRD LOK SABHA

1. PERIOD OF SESSION

Period of Session . . . . 14th February to 18th May, 1966
Number of sittings . - . . 63
Number of sitting hours. . . . 423 hrs. and 57 minutes
2. ADJOURNMENT MOTIONS
Notices received . d ‘ i . 138
Brought before the House : 29
Consent given by the Speaker but lcavc not
granted by the House . . .2

Consent withheld " . . . 23
Admitted and discussed :

Sl Date when Date when Decision of

No. Subject Name of Member admitted discussed the House

1 Food situstion in Kerala Shri Prakash Vir  15-2-66 15-2-66 Negatived
Shastri.

2 Paralysing of the admi- Shri Prakash Vir 3-3-66 3-3-66 Negatived
nistration in Mizo Shastri.
District by  hostile
tribesmen and Govern-
ment’s failure to meet
the situation.

3 Serious situation in West Shri S. M. Baner- 8-3-66 8-3-66 Negatived
Bengal arising out jee.
of shortage of food-
grains necessitating
calling of troops in aid
of civil authority.

4 Situation arising out of Sardar Kapur 15-3-66  15-3-66 Negatived
disturbances in Delhi Singh.
on the 14th March,
1966.

3. BILLS
A_ Government Bills
(i) Introduced:
(1) The Indian Tariff (Amendment) Bill, 1966.
(2) The Delhi Land Reforms (Amendment) Bill, 1966.

(3) The Imports and Exports (Control) Amendment Bill,
1966.



2

(4) The Armed Forces (Special Powers) Amendment Bill,
1966.

(5) The Finance Bill, 1966.

(6) The Orissa Legislative Assembly (Extensioti of Dufation)
Bill, 1966.

(7) The Appropriation (Vote on Account) Bill, 1966,

(8) The Appropriation Bill, 1966.

(9) The Appropriation (Railways) Bill, 1966.

(10) The Appropriation (Railways) No. 2 Bill, 1966.

(11) The Kerala Appropriation Bill, 1966.

(12) The Kerala Appropriation (Vote on Account) Bill, 1866,

(13) The Produce Cess Bill, 1966.

(14) The Asian Development Bank Bill, 1966.

(15) The Appropriation (No. 2) Bill, 1966.

(16) The Constitution (Nineteenth Amendment) Bill, 1966.

(17) The Kerala Appropriation (No. 2) Bill, 1966.

(ii) Bills passed by Rajya Sabha and laid on the Table:

(1) The Beedi and Cigar Workers (Conditions of Employ-
ment) Bill, 1966.

(2) The Delhi Shops and Establishments (Amendmernt) Bill,
1966.

{3) The Merchant Shipping (Amendment) Bill, 1966,

(iii) Joint Committee—Evidence on Bills laid on the Table:
(1) The Delhi Administration Bill, 1965.
(2) The Delhi Secondary Education Bill, 1984,
(3) The Judges (Enquiry) Bill, 1964.
(iv) Joint Committee—Extensioh of time for the presentation
of the Reports:
(1) The Delhi Administration Bill, 1965—
(i) Tifie egténded upto the 215t March, 1968.

(ii) Time further extendéd upto the first day of the mext
session.
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q2) The Delhi Secondary Education Bill, 1964—
Time extended upto the 31st March, 1966.

'(3) The Patents Bill, 1965—Time extended upto the first day
of the second week of the next session.

(4) The Judges (Inquiry) Bill, 1964—

(i) Time extended upto the 31st March, 1966.

(ii) Time further extended upto the last day of the cur-
rent session.

‘(v) Reports of Joint Committees presented:
(1) The Delhi Secondary Education Bill, 1964.
(2) The Delhi Administration Bill, 1965.
(3) The Judges (Inquiry) Bill, 1964.

{vi) Joint/Select Committees—Appointment of members:

(1) Shri D. Sanjivayya appointed to the Joint Committee on
the Patents Bill, 1965, vice Shri T. N. Singh resigned.

(2) Shrimati Shakuntala Devi appointed to the Select Com-

mittee on the seeds Bill, 1964 vice Shri Manikyalal Varma
resigned.

{vii) Referred to Select Committees:
(1) The Delhi High Court Bill, 1965.
(2) The Seeds Bill, 1964, as passed by Rajya Sabha.

~ (viii) Select Committees—Extension of time for the presentation
-of the Reports:

The Delhi High Court Bill, 1965—
(i) Time extended upto the 4th April, 1966.
(ii) Time further extended upto the 18th April, 1966.

(ix) Select Committee—Evidence on Bills laid on the Table:
The Dethi High Court Bill, 1965.

(x) Report of Select Committee presented: !
The Delhi High Court Bill, 1965.
{xi) Bills Passed: '

(1) Thé Unit Trust of India (Amendment) Bill, 1966. '
(2) The Indian Tariff (Awmendment) Bill, 1966.
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(3) The Delhi Land Reforms (Amendment) Bill, 1966.

(4) The Imports and Exports (Control) Amendment Bill,
1966.

(5) The Appropriation (Vote on Account) Bill, 1966.

(6) The Armed Forces (Special Powers) Amendment Bill,
1966,

(7) The Appropriation Bill, 1966.

(8) The Appropriation (Railways) Bill, 1966.

(9) The Appropriation (Railways) No. 2 Bill, 1966.

(10) The Kerala Appropriation Bill, 1966.

(11) The Kerala Appropriation (Vote on Account) Bill, 1966.
(12) The Appropriation (No. 2) Bill, 1966.

(13) The Finance Bill, 1966.

(14) The Kerala Appropriation (No. 2) Bill, 1966.

(15) The Produce Cess Bill, 1966.

(16) The Orissa Legislative Assembly (Extension of Duration)
Bill, 1966,

(17) The Asian Development Bank Bill, 1966.

(18) The Delhi Administration Bill, 1965, as reported by the
Joint Committee.

(xii) Bill negatived:

The Constitution (Nineteenth Amendment) Bill, 1966—Motion
for consideration was declared as not carried in accor-
dance with Rule 157 of the Rules of Procedure and im
accordance with the Constitution,

(xiii) Bill returned by Rajya Sabha with amendments and laid™
on the Table:

The Seamen’s Provident Fund Bill, 1966.

(xiv) Bill returned by Rajya Sabha with amendments and amend-
ments agreed to:

The Seamen’s Provident Fund Bill, 1966.

(xv) Bills passed by Houses of Parliament and assented to by
the President—laid on the Table:

(1) The Kerala Appropriation (No. 5) Bill, 1965.
(2) The Indian Tariff (Amendment) Bill, 1965.
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(3) The Union Duties of Excise (Distribution) Amendment
Bill, 1965.

(4) The Delhi Motor Vehicles Taxation (Amendment) Bill,
1965.

(5) The Delhi Land Reforms (Amendment) Bill, 1965.

(6) The Indian Works of Defence (Amendment) Bill, 1965.

(7) The Railways (Employment of Members of the Armed
Forqes) Bill, 1965.

(8) The Cardeamom Bill, 1965.

(9) The Metal Corporation of India (Acquisition of under-
taking) Bill, 1965.

(10) The Coal Mines Provident Fund and Bonus Schemes
(Amendment) Bill, 1965.

(11) The Additional Duties of Excise (Goods of Special Impor-
tance) Amendment Bill, 1965.

(12) The Union Territories (Direct Election to the House of
the Peoplé) Bill; 1965.

(13)' The Goa, Daman and Diu (Absorbed Employees) Bill,
1965.

(14) The Estate Duty (Distribution) Amendment Bill, 1965.

(15) The Indian Tariff (Amendment) Bill, 1966.

(16) The Seamen’s Provident Fund Bill, 1966.

(17) The Appropriation (Vote on Account) Bill, 1966.

(18) The Appropriation Bill, 1966.

(19) The Appropriation (Railways) Bill, 1966.

(20) The Appropriation (Railways) No. 2 Bill, 1966.

(21) The Kerala Appropriation Bill, 1966.

(22) The Kerala Appropriation (Vote on Account) Bill, 1966.

(23) The Appropriation (No. 2) Bill, 1966.

(24) The Finance Bill, 1966.

L

B. Private Members’ Bills
(H Introduced:
(1) The Hindu Marriage (Amendment) Bill, 1365 (Amend-
ment of secttorz 13) by Shri Diwan Chand Sharma.
866 (B) Ls—2
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v r(2) The Constitution (Amendment) Bill, 1965 '-(Omission of
_ articles 152, 370, etc.) by Shri Prakash Vir Shastri.
\-(3) The Aligarh Muslim University (Amendment) Bill, 1966
by Shri Krishna Deo Tripathi.

“ (4) The Constitution (Amendment) Bill, 1965 (Amendment
of articles 1 and 393) by Shri Krishna Dee Tripathi.

.//(5) The Constitution (Amendment) Bill, 1965 (Amendment
of the Seventh Schedule) by Shri Krishna Deo Tripathi.

(6) The Prevention of Cow Slaughter Bill, 1966 by Shri
Hukam Chand Kachwai.

~ (1) The Denominational Educational Institutions (Disconti-
nuance of Aid) Bill, 1966 by Dr. Mahadeva Prasad.

. (8) The Hindu Marriage (Amendment) Bill, 1966 (Amend-
ment of section 5) by Dr. Mahadeva Prasad.

v '1{9) The Constitution (Amendment) Bill, 1966 (Amendment
of article 31) by Shri Madhu Limaye.

* (10) The Constitution (Amendment) Bill, 1966 (Amendment
of article 16) by Shri Madhu Limaye.

(11) The Constitution (Amendment) Bill, 1966 (Amendment
of articles 22, 32 and omission of article 359) by Shri
Madhu Limaye.

(12) The Constitution (Amendment) Bill, 1966 (Amendment
of articles 83 and 172) by Shri Madhu Limaye.

(13) The Constitution (Amendment) Bill, 1966 (Amendment
of article 352) by Shri Hari Vishnu Kamath.

v (14) The Treason Bill, 1966 by Shri M. L. Dwivedi.

\ ‘,r"((15) The Prohibition of Manufacture and Import of Hydro-
genated Vegetable Oils Bill, 1966 by Shri Yashpal Singh.

\/ (16) The Constitution (Amendment) Bill, 1966 (Amendment
of articles 75 and 164) by Shri Hari Vishnu Kamath.

. (17) The National Rifle Training Scheme Bill, 1966 by Shri S.
C. Samanta.

\ (18) The Constitution (Amendment) Bill, 1966 (Amendment
of article 239A4) by Shri Naval Prabhakar.

(
*/(19) The Health (Periodical Medical Check-up of President
and Prime Minister of India) Bill, 1966 by Dr. C. B. Singh.»
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V/ (20) The Constitution (Amendment) Bill, 1966 (Amendment
~ of articles 80, 87 and 176) by Shri Kishen Pattnayak.

v (21) The Hindu Widowers’ Re-marriage Bill, 1966 by Shri J ag-
dev Singh Siddhanti.

L (22) The Constitution (Amendment) Bill, 1966 (Amendment
of articles 59, 66, 158 etc.) by Shri Hari Vishnu Kamath,

L "(23) The Constitution (Amendment) Bill, 1966 (Amendment
of the Eighth Schedule) by Shri Abdul Ghani Goni.

|- (24) The Constitution (Amendment) Bill, 1966 (Amendment
of article 51) by Shri Hari Vishnu Kamath.
(ii) Bills negatived:

(1) The Constitution (Amendment) Bill, 1966 (Amendment
of articles 22, 32 and omission of article 359) by Shri Madhu
Limaye.

(2) The Constitution (Amendment) Bill, 1966 (Amendment
of articles 75 and 164) by Shri Hari Vishnu Kamath.

(iii) Bills withdrawn:

(1) The All-India Services (Amendment) Bill, 1965 (Inser-

tion of new section 34) by Shri C. K. Bhattacharyya.

(2) The Code of Civil Procedure (Amendment) Bill, 1962
(Amendment of section 92) by Shri Diwan Chand Sharma.

(3) The Constitution (Amendment) Bill, 1965 (Omission of
articles 152, 370, etc.) by Shri Prakash Vir Shastri.

(4) The Constitution (Amendment) Bill, 1962 (Amendment
of articles 136, 226, etc.) by Shri Shree Narayan Das.

(5) The Indian Telegraph (Amendment) Bill, 1965 (Amend-
ment of section 5) by Shri Yashpal Singh.

(iv) Opinions on Bills—laid on the Table:

(1) Paper No. I containing opinions on the Sikh Gurdwaras
Bill, 1964 by Sardar Amar Singh Saigal.

(2) Paper No. II containing opinions on the Sikh Gurdawaras
Bill, 1964 by Sardar Amar Singh Saigal.

(3) Paper No. III containing opinions on the Sikh Gurdwaras
Bill, 1964 by Sardar Amar Singh Saigal.
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(v) Bill under consideration:

The Constitution (Amendment) Bill 1965 (Amendment of
articles 1 and 393) by Shri Krishna Deo Tripathi.

4. CALLING ATTENTION—STATEMENTS MADE|LAID REGARD-

ING NOTICES UNDER RULE 197

Name of Minister

SL Subject MName of Member -

No. Date of Statement
1 2 3 4
Ioserius disco tot cmong  twentv-  Shri S.M. Barcerice Siri Sechinc1e Clzu-

five 1akns of Central Government udhuri
emplovees on account of i.ade- -
quate grant of dearness allow- 16-2-1966
ance.
2 Reported letter from the President Shri Indrsjit Gupta  Sardar Szwran Sirgh
of North Vietnam ro the Presi-
dent of India and the reply sent 17-2-1966
thereto.
3 Reported police atrocities in the Shri Hem Barua Shri M. C. Chagla
campus of Baparas Hindu Uni-
versity on the 3rd February, 21-2-1966
1966.
4 Recent talks held between the Prime Shri Homi F. Daji Shrimati Indira
Minister of India and the Vice- Gandhi
President of U.S.A.
22-2-1966
5 Reportéd collision between Gujarat  Skri Yashpal Singh  Dr.  Rem Suthag
Mail and a goods train at Dhang Singh
Road on the 22nd February, 1966,
resulting in the death of three 22-2-1966
persons and injuries to several -
others.
6 Recent blowing up of railway track Shri Hukam Chand Dr.. Ram Subhag
by Naga hostiles. Kachwai Singh
23-2-1966
7 Reported crash of an Indign Air Shri Madhu Limaye Shri Y.B. Chavan
Force plane at Borjtar airport
in_Assam on the. 22nd February, 23-2-1966
1966, resulting in she death of ten
persons.
8 Recent talks held betwegn the Prime  Shri Kishen Pau- Shrimati Indira
Minister of India and the Presi- nayak Gendhi
dent of Ghana, ) -
24-2-1966

Lock-out in the Delhi Cloth Mills

and lathi-chargg .op . wprkers. by. the.

police.

'Shri Hukam Chand

Kachwai -

Shri Jegjiven Ram
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10

II

12

13

14

5

16

17

18

19

Judgment of the Supreme Court
declaring Kerala kerosene dealer’s
detention under DIR mala fide
and Government’s reaciion there-
to.

Reported attack by 10,000 Mizos of
the Mizo Nat >. al Front on Grv-
erpment treasuvies and armouries
at Aijal and Lungleh of the Mizo
district.

Strike by the employees of the Indian
Audit and Accounts Department.

Latest position in the Mizo Hills
district of Assam wvis-g-vis resto-
ration of civil administration
there.

Situation in West Bengal arising
out of failure of constitutional
machinery, calling of troops, fir-
mg by police and army and Cen-
tre’s failure to issue directions
under article 353(A).

Disturbances and police ﬁrmg in
Amritsar, Ludhiana etc. arising
out of Anti-Punjabi Suba agita-
tion.

Situation arising out of disturbances
in Delhi on the 14th March,
1966.

Home Minister’s recent visit to
Calcurta and talks held by him
with the Chief Minister of West
Bengal and opposition members
fegarding restoring normalcy in
West Bengal.

wported cancellation of all the

chights of Air India owing to the
strike noticc served by the Indian
Flight Navigators’ Guild.

chorted lay off of 1,274 workcrs by
ir India and cancellation of
I__A C: Flights from Calcatta.

Anti- India propaganda by Pakistans’
accredited . representatives  and
others.

Shri S. M. Banerjee

Shri Hem Barua

Shri Hukam Chand
Kaclkwai

Shri Hem Barua

Shri K. K. Warior

Shri Hem Barua
Shri Prakash Vir

Shastri

Shri P. Venkatasub-
biah

Shri P.C. Borooah

Shri S. M. Banerjee

Shri Harish Chan-
dra Mathur

Shri

Gulzari
Nanda ri Lal

28-2-1966

Shri
Nanda

2-3-1066

Gulzari Lal

Shri Sachi
Chauchun indra

4*3-664'9-3-1966

Shri Gulzari
Nanda

8-3-1966,

Shri  Gulzari
Nanda

11-3-1966

Lal

Lal

Shn

Ja: Sukh Lal

14-3-1966

Shri  Gulzari
Nanda

15-3-1966
Shri
N

Lal

Gulegari Lal
a

16-3-1966

Shri N,
Reddy

18-3-1966

Shri N.
Reddy

Sgnjiva

Sanjiva

22-3-1966/23-3-1966
Sardar Swaran Singh
23-3-1966
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22

23

24

25

26

27

28

29

30

‘32

Reported celeberation of their ‘Re-
public Day’ by the so-called Naga
Federal Government on the
22nd March, 1966 near Kohima.

Reported discourtesy shown to the
President of Israel when he re-
cently passed through Delhi en
rotite to Kathmandu.

Latest situation in the Mizo Hills
district of Assam.

Reported deterioration in the state
of health of Shri A. K. Gopalan.
M.P. in detention and his tele-
gram to the Ministry of Home
Affars.

Reported concentration of Pakis-
tani troops on Rajasthan, Punjab
and Jammu & Kashmir bor-
ders.

Reported starvation deaths in Orissa

Reported  deterioration in  the
health of Sarvashri Saradish Roy
Dasaratha Deb, Biren Dutta and
Niren Ghosh, M.Ps now detained
under D.L.R.

Retrenchment of about 16,000
workers employed under Regional
Food Directorate of the Govern-
ment of India.

Extreme shortage of foodgrains in
certain of Orissa, arising
out of drought and control over
the movement of foodgrains.

Reported intrusion of Pakistanis into
ikaner and Ganganagar districts
of Rajasthan and lifting of large

number of cattle.

Reéported - withdrawal  of Indian
troops from the Sialkot border.

Strike  call to protest against the
Government’s decision to in-
crease sales-tax in the Union
territory of Delhi on the 1g9th
April, 1966.

Shri Hem Barua

Shri Hari
Kamath

Vishnu
Shri Hem Barua

Dr. Ram Manohar
Lohia

Shri Yashpal Singh

Sardar Kaupr Singh

Shri H. N. Mukerjee

Shri Svrendranath
Dwivedy

H. H. Maharaja Pra-
tap Kesari Deo

Shri Hukam Chand
Kachwai

Shri Hukam Chand
" Kachwai -

Shri Diwan Chand .
Sharma o

Shri Dinesh Singh

23-3-1966

Shri Dinesh Singh
24-3-1966

Shri  Gulzari
Nanda

La:

25-3-1966

Shri  Gulzari
Nanda

Lal

28-3-1966

Shri Y.B. Chavan
29-3-1966

Shri C. Subrama-
niam

30-3-1966

Shri P. S. Naskar

1-4-1966/4-4-1966

Shri P.
Menon

11-4-1966
Shri C. Subramanianf®

Govinda

12-4-1966

Shri V. C. Shukla
14-4-1966

.Shri Y, B. Chavan

15-4-1266

Shri Gulzari Lal
N :

15-4-1966
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i

33

34

33

36

37

38

39

40

41

43

45

Attack on an Indian border police ShriS. N. Chaturvedi Shri Jm Sukh Lal
Hathi

patrol by East Pakistanis on the gth
April, 1966.

Reported communication from  the
President of the World Bank to the
Government of India for allowing
majority participation of foreign
capital in the proposed fertilizer
deal.

Oatcome of talks held recently bet-
ween the Prime Minister and the
underground Naga lcaders.

Recent raids by Mizo hostiles on the
forest office at Rangpur and the
Mohikhal tea estate in Cachar.

Accident to the Tinsukia-New Jalpap
guri Passenger train at the Lumd-
ing railway station on the 20th Ap-
ril, 1966.

Explosion in 20 Down Tinsukia-New
Jalpaiguri passenger train at Diphu
railway station on the 23rd April,
1966.

Explosion in Seed Oil Extraction Plant
ar Amravati resulting in the death
of about 33 persons and injuries to
many others.

Ramine conditions and starvation
deaths in Orissa.

R-=ported acute scarcity of kerosene
oil in the country.

Disruption of Indo-Pakistan telephone
and telegraph communications.

Derailment of 3 UP Assam Mail near
Panikhaiti station on the Ganpati-
Lumding section on the 30th April,
1966.

Reported spying by the Central Intel-

hgence Agency of the U.S.A. on
India’s nuclear capacity.

Explosion of nuclear bomb by China
and the reaction of the Government
of India thereto.

Power failure in Delhi.

Shri Bhagwat Jha
Azad

Sinha.

Shri P. C. Borooah

Shrimati Jvotsna
Chanda

Shri Hukam Chand
Kachwai

Shri S. M. Banerjee
Shri Madhu Limaye

Shri N. Dandekar

Shri Madhu Limave
Shri Hem Barua

Dr. Ram Manohar
Lohia

Shri Hari Vishnu
Kamath

Shri Yashpal Singh

18-4-1966
Shri 0. V. Alagesan

19-4-1966

Shrimati Tarkeshwari Sardar Swaran Singh

20-4-1966
Shri V. C. Shukla

21-4-1966
Dr. Ram Subhag
Singh

21-4-1966
Shri 8. K. Patil

25-4-1966

Shri B. Bhagwati

28-4-1966

Shri P. Govinda
Menon

29-4-1966
Shri O.V. Alagesan

30-4-1966
Shri Satya Narayan
Sinha
3-5-1966
Dr. Ram Subhag
Singh

3-5-1966

Shri Gulzari Lal
Nenda.

9-5-1966
Sarder Swaren Singh
10-5-1966

Shri Fakhsuddin Ali
- -Ahmead

11-5-1966
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47 Reported entry of about 1000 armed Shri Madhu Limaye  Shri Gulzari Lal
Naga hostiles into Mizo district Nanda
from Fast Pakistan

12-5-1966

48 Holding up of trains by passengers at  Shri Madhu Limrye Dr. Rem Suthsg Singh
Ghaziabad on the 12th May. 1966.

13-5-1666

49 Establishment of a fertilizer plant 2t ShriP.C. Borooah Shri O.V. Alagesan
Madras

16-5-1966

5o Proposed tripartite Summit meeting  Shri Yashpal Singh  Sardar Swaren Singh
between India Yugoslavia and
U.AR.

17-5-66
.
51 Reported attempt made on the life ShriA.V.Raghavan Shri Guizari Lal
of the Chief Minister of Jammu and Nanda
Kashmir at Baramulla on the 16th
May, 1966. 17-5-1966

5. PRESIDENT’S ADDRESS

Motion of President’s
Subject Laid on Discussed thanks Message
on  adopted on reported

on

B

President’s Address to both Houses of Parlia- 14-2-66  21-2-€6 1-3-66 3-3-66
ment assembled together on the 14th 22-2-66
‘Pebruary, 1966 " 23-2-66
24-2-66
25-2-66
28-2-66
1-3-66

6. DIVISIONS
Number of Divisions held . . . 27 (
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7- FINANCIAL BUSINESS
A. Railway Budget

(i) Railway Budget for 1966-67

*
na

Presented General
Subject on discussion
on

Budget (Railways) for 1056-67 . 15-2-66 1-3-66
’ 2-3-66

3-3-66

4-3-66

8-3-66

9-3-66

(ii) Demands for Grants (Ratlways)

Subject Discussed Voted on
on
*Demands for Grants Nos. 1 to 11, IT-A, 12 10 ‘16, 21-3-66 24-3-66
18 and 2o in respect of the Budget (Railways) for 22-32
1966-6 23-3
7 24-3-€6

(iii) Demands for Supplementary Grants (Railways)

Subiject Presented Discussed Voted on
on on

"*Demands for Supplementary Grants in 10-3-66  21-3-66  24-3-66

respect of Budget (Railways) for 22—3@
1965-66 23-3
24-3-66

*Discussed together
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B. General Budget

(i) General Budger for 1966-67

Subject Presented General
on Discussion
on

Budgst (General) for 1966-67. . . 28-2-66  10-3-66
11-3-66
14-3-66
15-3-66
16-3-66
17-3-66

(ii) Demands for Grants on Account (General Budget)

Subject Discussed Voted on
on

Demands for Grants on Account in respect of the Bud- 17-3-66  18-3-66
get (General) for 1966-67

(i11) Demands for Grants (General Budger)

Sl. No. Subject Discussed Voted on
on
I 2 3 4
Demands for Grants of the Ministry/Department of—

(1) Commerce . . . . . . 24-3-66  25-3-66
23-3-66

{2) Information and Broadcasting . .. 25-3-66  28-3-66
28-3-66

(3) Defence . . . 28-3-66 30-3-66
29-3-66
" 30-3-66

(4)-Law . . . . . . . 30-3-66 4-4~66
4-4-66

(s) Parliamcntary:Affairs 5 . . . . 4-4-66 4-4-66

(6) Transport and Aviation . . . . 4466  5-4-66

54766
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(7) Works, Housing and Urban Development 5-4-66 6-4-66
6-4-66
(8) Petroleum and Chemicals 6-4-66 11-4-66
11-4-66
(9) Irrigation and Power 11-4-66  14-4-66
12-4-66
14-4-66
(10) Health and Family Planning . 14-4-66  15-4-66
15-4-66
(11) Labour, Employment and Rehabilitation 15-4-65  19-4-66
18-4-66
19-4-66
(12) Food, Agriculture, Community Development 19-4-66  21-4-66
and Cooperation 20-4-66
21-4-66
(13) External Affairs . 22-4-66  26-4-66
25-4-66
26-4-66
(14) Iron and Steel 26-4-66  26-4-66
(15) Hom= Affairs 27-4-66  29-4-66
28-4-66 (Guilloti-
29-4-66 ned at
2P.M)
(Demands for Grants guillotined)
(16) Social Welfare
(17) Education . .
(18) Mines and Metals
(19) Industry . .
4-66
(2z0) Atomic Energy AT 2 P. M.

(21) Supply and Technical Developmﬂﬂt
(22) Communications .
(23) Planning Conumssmn .

" (24) Finance = . .
(25) Lok Sabha
€26) Rajya Sabha .
(27) Secretariat ofﬂme-Presidmt .
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(iv) Demands for Supplementary Grants (General)

Subject Presented Discussed Voted on
on on

Demands for Supplementary Grants in  25-2-66 18-3-66  21-3-66
respect of the Budget (General) for 21-3-66
1965-66

(v) Demands for Excess Grants (General)

Subject Presented Discussed Voted on
on on

Demands for Excess Grants in respect of the 13-5-66
Budget (General) for 1963-64

C. Budget in respect of State of Kerala
(i) Kerala Budger for 1966-67
Presented General
Subject on discussion
_ on
*Budget (Kerala) for 1966-67 . . . . 4-3-66 9-5-66
10-5-66
11-5-66
(ii) Demands for Grants on Account ! Kerala)
Subject Discussed Voted on
on -

Demands for Grants on Account in respect of the 25-3-66  25-3-66

Budget (Kerala) for 1966-67

(iii) Demands for Grants (Kerala).

Subiject ‘Discussed Voted on
_ .n
*Demands for Grants in respect of the Budget (Kerala) 9-5-66  11-5-66
for 1966-67. 10-§-66-
11-5-66.

*Discussed together
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(iv) Demands for Supplementary Grants ( Kerala)

Subject

Presented Discussed Voted on

on on

Demands for Supplementary Grants in

respect of the Budget (Kerala) for

1965-66.

25-2-66  24-3-66  24-3-66

8. HALF-AN-HOUR DISCUSSION UNDER RULE s5

7= TR TR T - SV ]

1>

1I

12

13

14

15

17

18
19

Subject Name of Member Date
Famine conditions in States Dr. L.M. Singhvi 22-2-66
Food Zones Shri Prakash Vir Shastri 25-2-66
Prozurement levy schemes of States Shri Madhu Limaye 1-3-66
R=signation of Shri A. P. Jain, Ex- Shri P. K. Vasudevan Nair 10-3-66
Governor, Kerala.
Prazurenant levy schemes of States Shri Madhu Limave 15-3-66
Ra'd o1 astrolozar’s house in Delhi. Shri Madhu Limaye 24-3-66
Rickshaw-Pulling Dr. Ram Manohar Lohia 12-4-66
Indian Academy of Medical Sciences . Dr. C. B. Singh 14-4-66
D :-sch=duling of Scheduled Castes Shri Deorao S. Patil 20-4-66
C:-itic’sm of Indian History Dr. Ram Manohar Lohia 26-4-66
Risk Gua-ante: Agreement with  Shri Madhu Limayve 27-4-66
U.S.A.
In:er-State river water disputes Shri Sivamurthi Swami 28-4-66
Expulsion of Rajasthan M. L. As. Dr. L.M. Singhvi 6-5-66
from Vidhan Sabha.
Employees of the Indian Agricultural  Shri Kashi Nath Pandey 10-5-66
Research Institute,
G:n=ral M1-amHio’s talks regarding Shri Madhu Limaye 12-5-66
withdrawal of forces
I1:crusto s o° National Discipline Scheme Shri P. R. Chakraverti 12-5-66
D :control of Essential Commodities Shri Harish  Chandra 13-5-66
Mathur.
Urbanisation of areas Shri H. N. Mukerjee 14-5-66
Status of High Court Judges Dr. L. M. Singhvi 16-5-56
Shri H. C. Linga Reddy 16-5 66

22

C1a:ity of Ports to handle cargo.

—
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9. DISCUSSION ON MATTERS OF URGENT PUBLIC
IMPORTANCE UNDER RULE 193

Sl Subject Name of Member Date of
No. Discussion.
1 Famine conditions and starvation Shri Kisher Pattnaysk 11-5-66
deaths in Orissa. ’
2 Statement made by the Minister of Shrimati Renu Chakravartty 17-5-66
Planning and Social Welfare on the
13th May, 1966 on hisrecent visit to
, Washington and Ottawa,
10. MEMBERS
(1) Withdrawals
Date on
which asked
Name of the Member by the
Chair to
withdraw
1 Shri Priva Gupta. 16-2—66_
. . 7-4-66
2 Shri Hukam Chand Kachwai 2-3-66
3 Shri Ram Sewak Yadav 2-3-66
4 Shri Mani Ram Bagri 2-3-66
27-4-66
5 Shri Joachim Alva 4-3-66
6 Shri Kishen Pattnavak 9-3-66
7 Shri Madhu Limaye 11-3-66
16-5-66
8 Shri B. P. Maurya 17-3-66
Shri §. M. Banerje” . . 27-4466
13-5-66
(i) Suspension
Sl. Name of Member Date of suspen- Period for Remarks
No. sion from the which sus-
service of the pended
House
1 Shri Kishen Pattnayak . 30-3-66 Two weeks The motion
for suspen-
sion was
moved by
Shri Satya
Narayan Sinha
2 Shri Ram Sewak Yadav . 30-3-66 Twoweeks The motion
for suspen-
sion was
moved by
Shri  Satya
Narayan
Sinha
3 Shri Madhu Limaye . . 30-3-66  Two weeks Do.
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(iii) Leave Granted

SL Name of Member Period for which leave granted

No.

vJ

1 Shri Kolla Venkaiah . . , 2B-4-1966

2 Shri A. K. Gopalan .

14-2-66 to
. 22-11-65 to 10-12-65 & 14-2-66 to 27-4-66

3 Dr. Saradish Roy . . 14-2-66 to 13-4-66

4 Shri Dasaratha Deb 3-11-65 to 10-12-65 & 14-2-66 to 4-5-66
5 ShriC. R. Basappa . 22-11-65 to 10-12-65

6 Shri Ghyasuddin Ahmed 3-11-65 to 10-12-65 & 14-2-66 10 4-5-€6

Shri R. K, Khadilkar 19-11-65 to 10-12-65

-1

8 Shri Kashi Nath Pandev 23-11-65 16 7-12-65

9 Shri Chhotubhai M. Patel 10-11-65 to 10-12-65

3-11-65 to 10-12-65 & 14-2-66 to 31-3-66

10 Shri Biren Dutta .

11 Shri Laxmi Dass .3-11-65 to 10-12-65 & 14-2-66 to 29-3-66

12 Shri Ananda Nambiar . 3-11-65 to 10-12-65 & 14-2-66 10 3C-.-((

13 Syed Baddrudduja 6-9-6% 10 24-9-65; 3-11-65 to 10-12-65

& 14-2-66 to 4-3-66

Shri Yuvaraj Dutta Singh . . 21-2-66 to 18-4-66

?-

14
15 Shri R. Kanakasabai 14-2-66 10 13-4-66
16 Shri Madala Narayana Swamy 14-2-66 to 28-4-66
17 Shri P. Kunhan, 14-2-66 to 13-4-66
18 Shri K. Nallakoya Thangal . . 28-3-66 10 17-4-66
19 Shri V. T. Patil 8-3-66 to 20-4-66
20 Dr. B. N. Singh . 16-2-66 to I7-5-66
21 __Shri R. Umanath . 14-2-66 to 2-5-66
22 Shri A. Jayaraman. . . 14-2-661t0 13-4-66
23 -H.H. Maharani Vijaya Raje Scindia 1-4-66 to 28-4-66
of Gwalior
24 Raja P. C. Deo Bhanj 8-3-66 to 5-4-66
25 Shri T. Abdul Wahid 12-3-66 to 22-4-66
26 Shri Vijaya Bhushan Singh Deo 28-2-66 to 27-4-66
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11. MOTIONS

Brisf subject

Under  Member DPate of Decision of the

rule

discussion

House

I.

2.

3.

4.

Dzbate on the motion, ‘That
the Bill to provide for regulat-
ing the quality of certain seeds
for sigc, and fmi.l matters con-
necred therewith, as passed by
Rajya Sabha, be taken ino
consideration, which was ad-
Journed on the 18th August,
1965, be resumed.

Tashkent Declaration

Situation in the Scheduled
areas of Bastar District.

Recent explosions at  Lum-
ding and Diphu stations of

_North-East Frontier Railway.

5.

Statement bv the Minister of
Home Affairs re: reorganisa-
tion of the present State of
Punjab.

342

342

342

=
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Shri Annasahib 15-2-66 Adopred.

P. Shinde,

Sardar Swaran 1€-2-66 Substitute motion
Singh. 17-2-66 moved by Shri
21-2-66 K. C. Pant
adopted-
Shri N.G. 7-4-66
Ranga.

Shri S. K. Patil  25-4-66

Shri Prakash Vir  12-5-66 Adopted.

Shastri. 14-5-66

12. MOTION UNDER RULE 388

Date on L
Brief Subject Member which mo- Decision of the
tion moved/ House
brought be-
fore the
House
6. Suspension of Rule 219(2) in respect Shri Satya 5-5-66 Adopted.
of the Finance Bill, 1966, in so far Naravan Sinha
as it related to the hour at which
every question necessary to dis-
pose of the Bill had to be put.
13. OBITUARY REFERENCES
Date  of Date on
Sl. Name and particulars of Membership Death whiich
No. reference
mide
1 Shri Lal Bahadur Shastri, Prime Minister . . T1-1-66 14-2-66
2 Shri Ahme | Mokiuddin, sitting Member of Lok Sabha 5-1-66 14-2-66
and the Deputy Ministey of Transport.
Shri U. Srinivasa Malliah, sitting member of Lok 19-12-6% 14-2-66
Sahhn,

4 Shri P, S. Nataraja Pillai, sitting Member of Lok Sabha 10-1-66

14.2;66 -
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1 2 3 4
§ Shri Narhar Vishnu Gadgil, Member of the Central 12-1-66 14-2-66
Legislative Assembly, the Constituent Assembly of
glfli:;; the Provisional Parliament and the First Lok
a
6 Chaudhri Lal Chand member of the Central Legislative 26-1-66 14-2-66
Assembly.
7 Shri K. G. Wodeyar, Member of the First and Second 8-12-65 14-2-66
Lok Sabha.
8 Shri Raghubar Dayal Misra, member of the Provisional 14-12-65 17-2-66
Parliament and the First and Second Lok Sabha.
9 Shri Shankarrao Shantaram More sitting Member of 6-3-66 8-3-66
Lok Sabha, )
10 Shri Suresh Chandra Chaudhury, member of the 11-4-66 14-4-66
Second Lok Sabha.
11 Shri Rajendra Singh, Member of the Second Lok Sabha 22-4-66 25-4-66
12 Shri Dayal Das Bhagat, Mzmber of the Constitutent 1-5-66 6-5-66

Assembly of India.

14. PANEL OF CHAIRMEN

Members nominated

Date of nomination

1. Shrimati Renu Chakravartty . . . .
2. Shri T. H. Sonavane . . . i
3. H. H. Maharaja Pratap Keshan Dco . . .
4. Shri P. Venkatasubbaiah . . 17-2-1966
5. Shrimati Renuka Ra -
6. Shri Sham Lal S . )
15, PAPERS LAID ON THE TABLE
(i) By Government —663
(ii) By Private Member — 4
16. PETITIONS
Presented by Members —_— 5
17. QUESTIONS OF PRIVILEGE
SL. Brief subject Name of member Date on - Decision of the
No. which motion House
moved/dis-
cusse
1 2 3 4 5

1 Aspersions on the Spea- SardarKnpur Singh 4-3-1966 Referred 0 Conmultlt:e

F

ker and Memwofthe

Parl

the {)cmand for :Pun-

jabi Suba, by Shri H.L.

Sally in a Brochuee titl-
ab at Cross-

Roads”.

pon:of
pproved

ittee
by House.

Service of a fresh order by Shri H.V.Kamath  14-3-1966 Speaker ruled that
Madras the matter involved

Govt., on Shn
R. Umanath, M.UP.,
prohibiting him from
visiting Delhi
on parole when the
question was pend-
ilg before the House. -

a breach

vilege,

of pri-
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2

10

Stoppingofataxiin which Shri Ram Sewak
Dr. Ram Manohar Lohia

was seated, by traffic
constable 6n duty in

of Shri H.N. Mukerjee
from the news re-
port of thie proceed-
ings of the House pub-
lished in the Indian Ex-
press.

3 4 5
17-3-1966 Consent withheld
Yadav and others by Deputy Speaker.

Parliament House
Estate. .

misfepresenta- Mentioned by 24-3-1966 The House accepted
tion of certain remarks Speaker inthe the regret expressed
made by Shri B,P, Maur- House. by t Associate
ya, M.P. in the House Editor of Hindus-
by the Hindustan Times. tan Times, and

closed the matter.

Alledged threat contain- Shri H.C. Heda. 4-4-1966 Matter was referred
ed in a telegram re- to the Committee
ceived by Shri H.C. of Privileges.
Heda arid reflections on
Members in a telegram
received by the Spea-
ker, from Shri George
Fernandes, General
Secretary, Hind Maz-
door Panchayat,

Botnbay.

Publicatian of an alleg- Mentioned bythe 6-5-1966 The House accep-
ed Factially incorrect Speaker in the ted the regrei ex-
report and comment on House. pressed by the
Sardar Kapur Singh’s Editor of the
Speech in Lok Sabha Statesman and clo-
by the Statesman dat- ed the matter,
ed 28-4-1966.

Certain reported remarks Shri Madhu 9-5-1966 Consent withheld by
of the Prime Minister, Limaye speaker  aftér the
alleged to have been Minister of Food and
quoted by the Minister Agriculture had denijed
of Food and published thejtatement attribu-
in a Marathi Daily ted to him and the
“Sakal” of Poona, Prime  Minister.

Reported talks between Shrimati Renu 12-5-1966 Censent witkkeld Ly
the Minister of Plan-  Chakravartty and Speaker.
njn and Pres'dent others.
of tﬁe ‘World Bank re:
the statement to be
made by the Minister
of Planning in Parlia-
ment,

Exclision of a mention House accepted

Sardar Kapur Singh 17-5-1966 The
the regret

€Xpres-
sed by the Edijtor
of the Indian Ex-
press and closed the
matter.

Mentjoned by the

Certain  Comments pub- y
in the

18-5-1966 Matter referred 1o the
lished in the Mamorama  Speaker et

red to
Committee of Pri-

newspaper dated 9-4-1966 House. Notice vileges.
given by Shri
N;;ir.
18. QUESTIONS ANSWEHED
(i) Starred —ry8s
(i) Unstarred —5670

(iii) Short Notice — 38 -
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19. RESOLUTIONS
(i) Statutory Resolutions

Sl Subject Section/Article Member
No. of Act/Consti-
tution

Date of Decision
discussion of the
House

=

Modification of the Ke- Section 3(4) of  Shri N. Sree-
rala University (Amend- Kerala State Le-  kantan Nair

12-4-66 Adopted
-

ment) Act, 1966 (Presi- gislature (De- amended

dent’s Act No. 3 of fegation of Po-
1966). wers) Act, 1965.

2 Approval of the con- Article 356 Shri Jai Sukh 6-5-66 Adopted.
tinuance in force of LLal Hathi 9-5-66
the Proclamation in
relation to the State of
Kerala.
(ii) Private Members’ Resolutions
" sl Subject Member Date of Decision of the
No. discussion House

I National & emotional integra- Shri Sidheshwar Prasad
tion,

2 Administrative Reforms Shri Bibhuti Misra

3 Free movement of foodgrains in  Shri Tan Singh
the country

4 Pacific concord against Commu- Shii N. G. Ranga

10-12-65 Adopted
(13th Se-

ssion)

25-2-66 Adopted
11-3-66

11-3-66 Negatived
25-3-66
7-4-66

7-4-66 Negatived

nist Chinese expansionism 22-4-66
5 Proclamation of Emergency and Shri Surendranath 22-4-66 Negatived
Defence of India Act Dwivedy. 6-5-66
—. 6 Indo-US Foundation Shri H. N. Mikerjee  6-5-66 mmgnn_
huded.
7/ 20. STATEMENTS BY MINISTERS
Sl Subject Name of Minister Date
‘No.
1 2 3 4
I (i) Accident to Air India Boting air- Shri N. Sssjive Redidy 15-2-1966

craft at Mont Blanc on the =24th
January, 1966 ;

1.\3'
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10

11

12

(ii) missing Fokker Friendship air-
craft operating scheduled passenger
service of I.LA.C. from Srinagar to
New Delhi on the 7th February,
1966 ; and

(iii) crash landing of an I.A.C. Cara-
velle Aircraft at Palam Airport.

Tashkent Declaration . . . Shri Dinesh Singh
Situation on India-China Border - Shri Y. B. Chavan

Circumstances under which Shri Lal Sardar Swaran Singh
Bahadur Shastri died.

Accident to 3 UP Assam Mail on the Dr. Ram Subhag Singh
Mariani-Farketing section of the
N. E. Railway on the 16th February,
1966.

Government business for the week Shri Satya Narayan Sinha
commencing the 21st February, 1966.

Agreement arrived at between the Shri Y.B. Chavan
Chief of the Army Staff, India with
the C-in-C, Pakistan Army about
the arrangements to be made for
the withdrawal of armed personnel
in pursuance of the Tashkent Agree-
ment.

Pﬁﬁe Minister’s meeting with the Shrimati Indira Gandhi [}
agas.

Situation on India-Pakistan border . Shri Y. B. Chavan

Correcting the answers given on the Shri P. S. Naskar

1oth November, 1965 and the 1st
December, 1965 to certain supple-
mentaries by  Sarvashri Yashpal
Singh and S. M. Banerjee on Starred
Question No. 122 and 566 regarding
the arrest of a Kanpur Industrialist
and seizure of wagon of Iron Sheets
at Kanpur, repectively.

Government business for the week Shri Satya Narayan Sinha
commencing the 28th February, 1966.

Action taken on the remaining points Shri S. K. Patil
made by members during the dis-
cussion on Railway Budget for
1665-66.

13 Late Prime Minister Shri Lal Bahadur Sardar Swaran Singh

14

Shastri’s visit to Burma.

Correcting the answer given on the Shri Raj Bahadur
22nd November, 1965 to Starred
Question No. 371 by S. C. Sa-
manta and others regarding Transmi-
tters from Yugoslavia.

15-2-1966
16-2-1966
16-2-1966

17-2-1966

17-2-1966

17-2-1966

21-2-1966

23-2-1966
.23-2-1966

25-2-1966

28-2-1966

28-2-1966

28-2-1066

-
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I 2 3

15 Prime Minister’s proposed visit to Sardar Swaran Singh
USA. e

16 Setting up of a Committee on the work- Shri C. R. Pattabhi Raman
ing of the Advocates Act.

17 Right of a dztenu Member released Shri G.S. Pathak
on parole to attend Parliament.

18 Strike by textile workers in Bombay Shri Jagiivan Ram
and the dispute between the mana-
gement and workers of Delhi Cloth

» :

19 Government business for the week Shri Satya Narayan Sinha
commencing the 8th March, 1966.

20 Indo-Pakistan Ministerial meeting Sardar Swaran Singh.
held at Rawalpindi on the 1st and
2nd March, 1966.

21 Right of Shri R. Umanath, member Shri Gulzari Lal Nanda
of Lok Sabha, to attend the House
during the period of his release on
parole.

22 General discussion on Budget (Ge- Shri Satva Narayan Sinha
neral ) for 1966-67.

23 Government business for the week Shri Satya Narayan Sinha
commencing the 14th March, 1966.

24 Minimum Price for Sugarcane payable Shri P. Govinda Menon
by sugar factories during the season
1966-67.

25 Incidents in Panipat Shri Gulzari Lal Nanda

26 Government business for the week Shri Satya Narayan Sinha
commencing the 21st March, 1966.

27 Composition of Committee on the Shri C. R. Pattabhi Raman
working of the Advocates Act.

28 Recommendations of the Report of the Shri Gulzarilal Nanda
Parliamentary Committee on the
Demand for Punjabi Suba.

29 Action taken on the Report of Shri B. Shri D. Sanjivayya
Mukerji on the fire incident in the
Heavy Enginecring Corporation Li-
mited, Ranchi in January, 1964.

30 Government business for the week Shri Jaganath Rao
commencing the 28th March, 1966.

31 Offer of food aid by Canada Shri C. Subramaniam

32 Food situation in West Bengal Shri C. Subramaniam

33 Government business for the week com- Shri Satya Narayan Sinhs .
mencing the 4th April, 1966.

34 Revision of salary scales of University Shri M. C. Chagla

and College teachers.

4

—— e e

28-2-1966
1-3-1966
2-3-1966

3-3-1966

4-3-1966

4-3-1966

9-3-1966

9-3-1966
11-3-1966
11-3-1966
17-3-1966
18-3-1966
21-3-1966

21-3-1966

23-3-1966

25-3-1966

28-3-1966
29-3-1966
1-4-1966

4-4-1966
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35

' 36

37
38

39

40

41
42

43

45

46

47

48

49

50

Correcting the answer given on the 17th
February, 1966 to a supplementary
by SShneg'ndlb Kun;lar Chaudhuri
on Starr Qucsnon 0. 62 regard-
ing Electronic Computers for life
Insurance Corporation.

Present whereabouts of Shri Purushot-
tam Kakodkar of Goa.

Prime Minister’s recent visit abroad

Change in the order of discussion and
voting of the Demands for Grans of
certain Ministries.

Order of discussion and voting on De-
mands for Grants of the remaining
Ministries.

Reorganisation of the present State of
Punjab.

Delhi Bundh

Police firing on tribals in Shehera vil-
lage of Panchmahal District, Gujarat
State, on the 17th April, 1966.

Clarifying the position regarding the
permission given to the underground
Nagas to celeberate their so-called
‘Republic Day’.

Government business for the week co-
mmencing the 25th April, 1966.

Fire in a coach of train No. 47 UP
Varanasi-Bombay Express at Ugra-
senpur station on the Northern Rail-
way on the 25th April, 1966.

Minister of State for Railway’s visit to
the sites of recent explosions in Rail-
way trains at Lumding and Diphu.

- Correcting the answers given on the 24th

March, 1966 to supplementaries on
starred Question No. 750 regarding
raid in Bombay.

Government business for the week com-
mencing the 3rd May 1966.

Correcting the answer given on the 25;11
April, 1966 to a supplementary by
Shri Hari Vishnu Kagﬁth on Starred
Question No. 1311 regarding Com-
monwealth. i )

Explosion in Bhusaval Down Goods
" Yard on Central Railway on the 2nd

... May, 1966.

Shri Bali Ram Bhagat

Shri Gulzarilal Nanda

Shrimati Indira Gandhi
Shri Satya Narayan Sinha .

Shri Satya Narayan Sinha .

Shri Gulzarilal Nanda

Shri Gulzarilal Nanda
Shri Gulzarilal Nanda

Sardar Swaran Singh .

Shri Satva Narayan Sinha .

Dr. Ram Subhag Singh ™.

Dr. Ram Subhag Singh

Shri Bali Ram Bhagat

Shri Satya Narayan Sinha .

Sardar Swaran Singh .

Dr. Ram Subhag Singh

5-4-1966

5-4-1966

7-4-1966
7-4-1966

15-4-1966

18-4-1966 #

19-4-1966
20-4-1966

21-4-1966

22-4-1966

26-4-1966

27-4-1966 x

28-4-1966

29-4-1966

29-4-1966

5-5-1966
o/
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ST

52

53

54

55

56

57

58

59

61

63

65

Government business for the week co-
mmencing the gth May, 1966.

fying the statement made by the
Minister of Railways on the 26th
April, - 1966, rega:dm‘g discontinu-
ance of blanking off of alarm chains
in trains,

Liberalisation of industrial licensing
policy. .

Release of foreign exchange to busines-
smen for travel abroad during 1965.

Correcting the answer given on the
26th April, 1966 to a supplementary
question by Shri Sidheshwar Prasad
on Starred Question No. 1334 regard-
ing translation of Indian Acts.

Clarifying the position regarding the
letter written to the Minister of Food,
Agriculture, Community Develop-
ment and Cooperation by Dr. L. M.
Singhvi, relating to the judgment
of Rajasthan High Court on the al-
leged loss suffered by a firm engaged
in exporting gram.

Clarifying the position regarding cer-
tain Press Reports about Minister
of Planning’s proposed statement on
his vsit to U.S.A. and Canada.

Government business for the 13th and
14th May, 1966.

Minister of Planning’s recent visit to
Washington and Ottawa.

Government business for the 16th &
17th May, 1966.

Correcting the answer given on the 21Ist
February, 1966 to Starred Question
N?j g‘t'h by Dr. Ram MmoN hagnﬁll,oiuam
and others regarding Nagas i -
tion info Burma. '

Clarifying certain points raised in the
House on the 6th May, 1966 about
explosion in Bhusaval Down Goods
Yard.

Delay in laying on the Table the Kerala
'ehlioney ‘Le?ders Rules, 1964.

Government business as entered in the
Revised List of Business dated the
16th May, 1966.

Prime Minister’s visit to Orissa

Shri Satya Narayan Sinha .

Shri 8. K. Patil

Shri D. Sanjivayya
Shri Bali Ram Bhagat

Shri C. R. Pattabhi Raman

Shri C. Subramaniam

Shri Asoka Mehta

Shri Jaganath Rao

Shri Asoka Mehta

Shri Satya Narayan Sinha .

Shri A. M. Thomas

Dr. Ram Subhag Singh

Shri Bali Ram Bhagat

Shri Satya Narayan Sinha .

Shrimati Indira Gandhi

6-5-1966

6-5-1966

9-5-1966
10-5-1966

10-5-1966

11-5-1966

12-5-1966

12-5-1966
13-5-1966
14-5-1966

16-5-1966

16-5-1966

16-5-1966

16-5-1966

té-5-1966
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66 Government’s p: to bring before Shri Satya Narayan Sinha .  16-5-1966
the House the Constitution (Twen-
tieth Amendment) Bill, 1966 on the
17th May, 1966.

67 Areaof India as published by the Survey Shri M. C. Chagla
of India in 1953 and 1964 and those.
published in 1950 and 1964 editions
of the United Nations Year Book.

. 17-5-1966

68 Correcting the answer given on the 16th Shri C. M. Poonacha 17-5-1966
November, 1965 to Starred Question
No. 261 by H.H. Maharaja Pratap
Keshari Deo and others regarding
interference by Pakistan in Air Fli-
ghts,

69 Correcting the answer given on the 13th  Shri T. N. Singh 17-5-1966
May, 1966 to supplementaries by
Sarvashri Prakash Vir Shastri and
Mahavir Tyagi on Starred Question
No. 1669 regarding Quotas of raw
materials to the black-listed firms.

70 Stabbing of gun-man posted at the Shri Gulzari Lal Nanda . 18-5-1966
residence of the Minister of Works,
Housing and Urban Development.

71 Clarifying position with regard to sup- Shri C. Subramaniam 18-5-1966
plementary question raised on the
17th May, 1966 arising out of Star-
red Question No. 1669.

72 Application of the Em:rgency pro- Shri Gulzari Lal Nanda 18-5-7966
visions.

21. STATEMENTS UNDER DIRECTION 115

Sl Subject Member who rai- Minister/Member Date
No. sed the matter who replied
z 2 3 4 5

3 Certain remakrs made by Dr. Ram Manohar Shrimati Vijaya 1-3-1966
Shrimati Vijaya Lakshmi Lohia Lakshmi Pandit
Pandit on the 16th Feb-
ruary, 1966 regarding her
meeting with Mr. Edgar
Snow.

"2 Certain informaticn give? Dr. Ram Manohar Sardar Swaran 22-4-1966
by the Minister of Ex- Lohia Singh
ternal Affairs on the 16th
February, 1966 about the
circumstances in which
Shri Lal Bahadur Shas-
tri died.
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3 Certain_information given Shri HomiF .Daji Shri S. K. Dey 6-3-1966
on the 2z2nd November,
1965, by the Minister of
Steel and Mines (Shri N.
. Sanjiva Reddy) during
discussion on the Metal
Corporation of India
(Acquisition of Under-
takings) Bill, 1965.

4 Certain information given Dr. Ram Manohar Shri C. Subrama- 13-5-1966
by the Minister of Food, Lohia niam.,
Agriculture, Community
Development and Co-
operation about Famine
Code.

§ Certain information given by Shri Madhu Li- Shri Sachindrs  17-5-1966
the Minister of Finance maye Chaudhuri
about the raid on an astro-
loger’s house in Delhi.

22. PERSONAL EXPLANATION UNDER RULE 3s7

Subject Member who made Minister who Date
the personal ex- made the state-
planation ment

Certain matters arising out of Baf Dr. Ram Manchar Shri M.C. Chagla 29-4-1966
an-hour discussion held on the Lohia
26th April, 1966 regarding cri-

* ticism of Indian History.

23. MATTER UNDER RULE 377 l

Subject Member who raised the matter .b al-

1§ -8-4

Ill-treatment meted out to Shri Ram Sewsk Yaday, Dr. Ram Mahohar Lohia.
M.P., by the Police at Lucknow.

w$60 ELS 3
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24, ANNOUNCEMENTS BY SPEAKER

Sl
No. Subject

Date

1T Question of privilege raised by Shri Hari Vishnu Kamath, regarding
a fresh order of the Madras Government served on Shri R. Uma-

,» M.P. on the 2nd March, 1966 prohibiting him to visit Delhi

while on parole when the question whether the member rel-ased

_ on parole could attend the House was pending before the House.

2 Report of the Sub-Committee of the Estimates Committee on the
Defence Research and Development Laboratory, Hyderabad, con-
taining information of classified nature, was presented to the Spea-
ker. by the Chajrman of.the Estimates Committee and it-was treated

as secret and fgﬂgrdcd to the Minister of Defence, as desired by
the Chairman of Estimates Committee

14-3-1966

28-3-1966

GMGIPND-—-LS1—860 (E) LS—30-7-66—20.



